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Item No. 18                               Court No. 1 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI   

    

 Original Application No. 649/2025 
          (IA No 172/2026, IA No 816/2025) 

 
 

Upendra Sharma               Applicant 

 
 

Versus 
 

State of Uttar Pradesh & Ors.                        Respondent(s)  
 

 

Date of hearing: 13.03.2026 
 

 
CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 
   HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER  
 

Applicant: Mr. N.K. Goswami, Adv. for Applicant (Through VC) 

 
Respondents: Mr. Bhanwar Pal Singh Jadon, Ms. Gargi Chaturvedi & Ms. Anjali 

Sharma, Advs. for R - 6 

Ms. Priyanka Swami & Ms. Dippt Anubhuti, Advs. for DM, Mathura 

Mr. Sharad K. Raghav & Mr. Vipul Kumar, Adv. for R - 9  

Mr. Aditya Vaibhav Singh & Mr. Gautam Singh, Advs. for UPPCB 

Mr. Rachit Mittal, Adv. for R - 7 (Through VC) 
  
        

 
 

    

 

 

ORDER 
 

1. Replies on behalf of the Respondents No. 2,6 and 8 have been filed. 

Learned counsel appearing for the Respondent no. 1 submits that she is 

adopting the reply of the Respondent No. 8, therefore, no separate reply on 

behalf of the Respondent No. 1 is required. 

 

2. The Respondent No. 6-DFO, Mathura in his reply has disclosed that 

there is change of vegetation in the site in question as compared to the 

position which was existing in the year 2016. The disclosure so made by 

the Respondent No. 6 in this regard in the reply dated 12.03.2026 is as 

under:- 

 

“b. Findings of the Field Inspection 

12. That the committee prepared KML files of the locations and 
conducted an intensive ground inspection. That no evidence of tree 
felling and stumps was found, and no protected or reserved forest 
land was found to be used or covered within the project areas. 
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13. That the committee also examined satellite imagery for the three 
locations at various intervals after 08.05.2015 till 2025. That changes 
in vegetation were noticed in certain areas over time, though these 
observations could not conclusively determine the type or number of 
trees. That the details of the observations are as follows: 
 
i. Anantam Project (Villages Jait, Sunrakh Bangar and 

Chhatikara): Satellite timeline imagery was examined at 
various intervals, according to which vegetation appears to be 
present at some locations at different times. 
 

ii. Govindam Sharanam Project (Village Chhatikara): Satellite 
timeline imagery was examined at various intervals, according 
to which changes in vegetation along the boundary near the 
road of the concerned site appear at different time intervals. 

 

iii. Suncity Hi-Tech Project (Village Chhatikara): Satellite timeline 
imagery was examined at various intervals, according to which 
a reduction in vegetation at some locations appears to have 
occurred. 

 
Copies of the satellite imagery have been annexed herewith as 
ANNEXURE R-6. 
 
14.  That the committee noted that satellite imagery alone cannot 
clearly determine the type or number of vegetation. Therefore, it 
suggested that technical assistance from the Forest Survey of India 
would be appropriate for accurate assessment.” 
 

 

3. Learned counsel appearing Respondent No. 6 has also referred to the 

satellite imaginary on page 304 and 309 to show that the vegetation which 

was existing in the year 2016 at the project site was found to be missing in 

the year 2025.  He submits that to ascertain the exact position of the felling 

of tree or removal of green vegetation the assistance of Revenue Authority 

is required which they are not extending. Hence, we direct the concerned 

Revenue Authorities to extend full cooperation to the Respondent No. 6 in 

ascertaining the illegal felling of trees and destruction of the vegetation at 

the project site. 

 

4. The Respondent No.-2-UP PCB has also filed the reply but in that 

reply the status of compliance of environment clearance conditions has not 

been reflected. Hence, the UP PCB is directed to ascertain the status of 

compliance of environment clearance conditions by the project proponent 

and submit a report in this regard within six weeks. 
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5. Respondents No. 3, 7 and 9 seek four weeks’ time to file the reply. 

Rejoinder, if any, can be filed by the Applicant within eight weeks. 

 

6. List on 08.07.2026.  

 

 

 

   Prakash Shrivastava, CP 
                                

 
 

                                        Dr. A. Senthil Vel, EM 

 
 

Dr. Afroz Ahmad, EM 
March 13, 2026 
Original Application No. 649/2025 

         (IA No 172/2026, IA No 816/2025) 
A 
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